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closed. If a full Branch is opened at
a centre why should the Cancellation
Section be closed there?

SurT A. C. GUHA: Because the main
Branch also does the cancellation work.
Where there is no main Branch and
where there is necessity for cancella-
tion of notes, a Cancellation Section is
opened.

Surr M. VALIULLA: What is the
value of the notes destroyed every
year?

Surr A. C. GUHA: For that I would
like to have notice.

Surr GOVINDA REDDY: Is the
Government satisfied that all these
Branches have full work?

Surt A. C. GUHA: The first condi-
tion for opening a new Cancellation
Office is to ascertain that there will be
work for at least a major portion of
the year.

Knrawasa INAIT ULLAH: What is the
annual expenditure incurred on can-
celling these notes?

Surr A. C. GUHA: I would like to
have notice for that.

GOVERNMENT GUARANTEES TO SCHEDULED
BANKS FOR THE DEVELOPMENT OF AGRI-
CULTURAL INDUSTRY

*125. Surt GOVINDA REDDY: Will
the Minister for FINANCE be pleased to
state:

(a) whether Government have given
any guarantees to the Scheduled Banks
and Co-operative Banks to encourage
them to finance agricultural industry;
and -

(b) if so, the particulars of such
guarantees?

Tue DEPUTY MINISTER For
FINANCE (SHrt A. C. GunAa): (a)

Yes, Sir, in a certain number of cases.

(b) A note giving briefly the infor-
mation required is placed on the Table
of the House.
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From time to time, limited schemes
0f Government guarantee or of Gov-
€rnment assistance have been prepared
and operated, so far in respect of tea
and cotton. In addition, the Govern-
Mments of some of the States have
fuaranteed the advances made by the
Reserve Bank under section 17(4) (a)
Of the Reserve Bank of India Act to
the State (Apex) Co-operative Bank
In their area for financing seasonal
jgricultural operations or marketing of
QCrops.

The particulars of the two cases are
RS wnder;—

So far as tea is concerned the Gov-
érnment undertook to meet, to a speci-
fied extent, the deficits, if any, of sche-
Quled banks and State co-operative
banks which agreed to continue to pro-
Vide normal finance for their tea gar-
Aden constituents for the 1953-54 season.
The guarantee is limited to 20 per cent.
0f the repayments made by the gardens
J In their hypothecation accounts with
banks for the 1952-53 season in the
Case of gardens situated in Cachar,
Darjeeling, Dooars, Terai and Tripura,
and 15 per cent. of the repayments in
the case of gardens situated in other
areas. As for cotton the Government
0f India have guaranteed to purchase
from scheduled banks at specified
Prices American or East African Cot-
ton subject to certain cenditions, in
Order to enable scheduled banks to
afford adequate facilities for the
financing of imported American and
East African cotton.

Surr GOVINDA REDDY: May 1
know if the Rural Banking Enquiry
Committee has made any recommenda-
tions in this regard? .

Surr A. C. GUHA: The Rural Bank-
ing Enquiry Committee’s Report has
been before the House for some years
and its content must have been known
to the hon. Member. The Rural Bank-
ing Enquiry Committee has made cer-
tain recommendations for expanding
the work of the Reserve Bank on the
, dgricultural credit side.
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SHrr GOVINDA REDDY: In pursu-
ance of the recommendations made by
that Committee have the Reserve Bank
guaranteed any advances made for the
development of rural industries and
agricultural products?

SHR1 A. C. GUHA: Yes, Sir. In cer-
tain cases where the co-operative
system is not well developed, the
Reserve Bank on the guarantee of the
State Government has advanced mohey
to some Co-operative Banks for
seasonal agricultural operations.

Suri K. 8. HEGDE: May I bring it
to the notice of the hon. Member that
the Reserve Bank has appointed
a committee to go into this matter?

SHrRI A. C. GUHA: I think I myself
said in this House during the last ses-
sion that an enquiry was going on. It
1s expected that the report of that En-
juiry Committee will be available
soon.

Surr K. S. HEGDE: Are we to take
it that the Report has not yet been
submitted?

Surr A. C. GUHA: I think, not yet.

Surr M. VALIULLA: What is the
rate of interest that is charged?

SHrT A. C. GUHA: The Reserve Bank
charges 134 per cent. which is 2 per
cent. below the usual Bank rate.

Surt M. VALIULLA: Is Government
aware that the co-operative societies
are charging 10, 15 and 20 per cent.
from agriculturists?

SHRI A. C. GUHA: The position is
this. The co-operatives get only a
fraction of their required money from
the Reserve Bank. They get money
at higher rates from other sources also.
Money is being given by the Reserve
Bank mainly to two or three States
where the co-operative system is well
developed and in those States the rate
charged by the co-operatives from the
primary tenants is, I think, round
about 61 per cent. to 74 per cent.

[ COUNCIL ]

to Questions

Surt M. VALIULLA: Does not the
Government feel that there is a vast
difference between 1} per cent. and

3 per cent, and 7; per cent.?

Surr A. C. GUHA: There may be,
Sir. But it should also be realised that
the Reserve Bank can give a loan only
to the apex bank. Then, from the
apex bank, it goes to the Central Bank,
the District Bank, etc. So, there are
four or five tiers in-between the Re-
serve Bank and the loanee tenants.

SHRI RAJAGOPAL NAIDU: Sir, is
it a fact that the guarantee of the Re-
serve Bank is limited only to the
grariting of short-term f(gans and not
medium-~term loans?

SHrRI A. C. GUHA: I think, Sir, there
is a time limit. I am not quite sure,
but I think it is 18 months or some-
thing like that.

Suart D. NARAYAN: What are the
different rates of interest in different
States charged by the co-operative
societies?

SuHrr A. C. GUHA: In some cases it
is 6% per cent., but generally, it varies
from State to State, and I think in
some States it rises up to 15 or 20 per
cent.

SHrr D. NARAYAN: Which are the
States that are charging 15 to 20 per
cent.?

SHRI A. C. GUHA: I am stating from
memory; I think in Rajasthan and
Hyderabad it is about 20 per cent. But
I should say that there co-operatives
are hardly organised.

Sur1 D. NARAYAN: What is the rate
in the Bombay State?

SHrr A. C. GUHA: I think it is 6}
per cent. or so.

Surt RAJAGOPAL NAIDU: May I
know the reason why the Reserve
Bank is not giving any guarantee for
the granting of medium-term loans and
long-term loans? Why is it giving
guarantee only for short-term loans
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Iim ted ty h~ exient of only 15 months
anda ny 13 months?

S+~ A C GUHA 1 think the Re-
serve Bank 1s giving guairantee for
agricultural operations according to
section 17 of the Reserve Bank Act
And as far as possible, within the
provisions of that section the Reserve
Bank 1s providing credit for agricul-
tural operations

Sart RAJAGOPAL NAIDU  Sir,
under the Five-Year Plan the Govern-
ment had given a certain amount of
assurance that medium-term loans to
the extent of about Rs 25 crores would
be given What steps have the Gov-
ernment of India taken for the grant-
mg of long-term and medium-term
loans to that extent?

SHrt A C GUHA I can only say
that the Reserve Bank 1s holding an
snqulry 1nto the entire agricultural
redit system, and on receiving that
‘eport, I think, these matters will be
liscussed and decided upon

SELECTION OF SCIENTISTS FOR DELEGA-
TIONS

*126 SHRIMATI SHOILA BALA
DAS Will the Minister for EDUCATION
e pleased to state how scientists are
selected while sending delegation of

scientists abroad and who selects
hem?
Tue DEPUTY MINISTER ror

NATURAL RESOURCES anp SCIEN-
[TFIC RESEARCH (Ssrt K D MaLa-
mava): The Government generally
selects scientists on the recommenda-
tion of the Advisory Committee for
co-ordinating scientific work and
sends them.

SuriMATI SHOILA BALA DAS' Who
are the members of the Advisory Com-
mittee?

Surt K D MALAVIYA* The consti-
tution of the Advisory Committee 1s
Iike this The Prime Minister 1s the
Chairman Then there 1s a represen-
tative of the Mimistry of Natural Re-
sources and Scientific Research, Dr
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Bhatnagar, a representative of the
Ministry of Works Housing and Sup-
ply, Shri N M Buch, a representative
of the Ministry of Health, Dr Pandit;
a representative of the Ministry of
Education Shri Chandiramani, a re-
presentative of the Ministry of Food
and Agriculture, Dr Pal a represen-
tative from the Minstry of Defence,
Dr Kothart, and a representative of
the Cabinet Secietariat, Prof Mahala-
nobi1s

sitaat vt fanw - Fa1 fasr g4
ST FASTA FT FIT 3T (F TH A@W F
g#rT (delegation) WS & Fam
3exd § o IAF AM T AT FA
IsAT & 7
t[SarimaTi SAVITRY NIGAM Will
the Minister for Education be pleased
to state what 1s the aim of sending

such delegation and who bears their
travelling expenses?]

Y Fo Fro ArEEA - fF T TF AN
fgT W w1 T&T agy fear wam €
T AW |41 fFa1 @ g\ S FAAE
TR I & I+ grasg § A Fanfe-
afewr #%8r (Co-ordinatiag Com-
mittee) T TE & ag § faAR
FT § | greAnTe asfefes (inter-
national scientific) #¥qT I
amfas #1 gorY § | Wa WY g
UF T § | TEEAAS  GEATAT F
ferm=rn 9% a7 FAEY faare vt €1

t[SHrR1 K D MALAVIYA- The ques-
tion was not put about some particular
delegation It was put 1n a general
form Only the Co-ordinating Com-
mittee, constifuted for this purpose,
selects scientists for sending them
abroad The International Scientific
Institutions send for these scientists
India 1s also one of their members
The Committee considers the mnvita-
tions received from the International
Institutions ]

1English translation of the above,



